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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
MISCELLANEOUS APPLICATION NO. 61 OF 2024
IN
ORIGINAL APPLICATION NO. 42 OF 2024
IN THE MATTER OF:

MADASIR HASAN & ORS. ...APPLICANTS
VERSUS
STATE OF U.P. & ORS. ...RESPONDENTS
INDEX
S. PARTICULARS PAGE NO.
NO.
1. Affidavit on behalf of U.P. Pollution Control 1-3
Board
2. ANNEXURE 1: 4
A true copy of letter no. 663/0O.A. No.-
42/2024-25 dated 20.11.2024

THROUGH
DATE: 20.11.2024 %”“
PLACE: NEW DELHI
STHAVI ASTHANA
ADVOCATE FOR UPPCB

C1/131 MOTI BAGH, SHANTI PATH,
NEW DELHI-110021

(M): 9711116034

(E): STHAVIASTHANA@GMAIL.COM



mailto:STHAVIASTHANA@GMAIL.COM

233

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
MISCELLANEOUS APPLICATION NO. 61 OF 2024
IN
ORIGINAL APPLICATION NO. 42 OF 2024

Ad ocate
Reg Ny 43(23)2000
Stuil Covints

\‘!01 TARIAdarh 1, MOF

IN THE MATTER OF:

MADASIR HASAN & ORS. ...APPLICANTS
VERSUS

STATE OF U.P. & ORS. ...RESPONDENTS

AFFIDAVIT ON BEHALF OF U.P. POLLUTION CONTROL
BOARD

I, Ajeet Kumar Suman S/o Late Baliram Vimal, aged about 50 years,
R/o HIG-1056, Sector-I, Aashiyana, Lucknow do hereby solemnly

affirm and state as under:

1. That I am presently posted as Regional Officer of Uttar Pradesh
Pollution Control Board (hereinafter “UPPCB”), Azamgarh. I say
that I am fully conversant with the facts of the case and am

competent and authorised to swear the present Affidavit.
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2. That the answering Respondent had vides letter dated 03.10.2024
imposed environmental compensation of Rs. 15 lakhs against the
Executive officer, Nagar Palika Parishad for not setting up adequate

sewage treatment plant.

3. That this Hon’ble Tribunal vides order dated 04.10.2024 granted 45
days’ time to the state authorities and the Nagar Palika Parishad to

make the STP operational and connect the sewer lines to the same.

4. That since the aforementioned time period of 45 days has elapsed,
the Regional Office, UPPCB vide letter no. 663/0.A. No.-42/2024-
25 dated 20.11.2024 has recommended that the environmental
compensation be recovered through the district authorities. A true
copy of letter no. 663/0.A. No.-42/2024-25 dated 20.11.2024 is

annexed hereto and marked as Annexure 1.

5. That in pursuance to above mentioned letter, UPPCB is in the
process of writing to the District Magistrate, asking them to recover

the amount of EC as arrears of land revenue.

6. That the above response of Uttar Pradesh Pollution Control Board is

submitted before this Hon’ble Tribunal for kind perusal and

consideration. N&
R
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VERIFICATION:

Verified at Azamgarh on this 20" day of November, 2024 that the
contents of the above affidavit are true and correct to the best of my
knowledge and belief and nothing material has been concealed

therefrom.
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